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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 177 OF 2022
(Under Section 18(1) read with Sections 14 and 15 of the
National Green Tribunal Act, 2010)

IN THE MATTER OF:

ABHIST KUSUM GUPTA ... APPLICANT
VERSUS

STATE OF UTTAR PRADESH

AND ORS. ... RESPONDENTS

THIRD ACTION TAKEN REPORT ON BEHALF OF
YAMUNA EXPRESSWAY INDUSTRIAL DEVELOPMENT
AUTHORITY/RESPONDENT NO. 10

MOST RESPECTFULLY SHOWETH:

1. That the present Original Application (“0.A.”) seeks
directions for conservation, management, rejuvenation and
removal of alleged encroachment over water bodies/ponds in

the District of Gautam Buddha Nagar, Uttar Pradesh.

2. Vide order dated April 08, 2022, this L.d. Tribunal constituted
a Joint Committee comprising concerned officers of the state
administration and directed the Joint Committee to submit a
factual and action taken report in respect of wetlands/water

bodies included in the list annexed to the O.A as Annexure A-

6.
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3. On August 04, 2022, the Joint Committee submitted its
findings and report dated August 02, 2022 to this Ld. Tribunal
(“Joint Committee Report”). At the hearing held on
September 06, 2022, the Tribunal took note of the Joint

Committee Report and observed that:

(a) The Joint Committee sought reports only from the revenue
authorities, and that status of all the ponds were not verified
individually;

(b)There is no mention regarding the measures taken for

conservation and restoration of ponds.

Having regard to the facts of the case, this Tribunal decided to
implead Yamuna Expressway Industrial Development
Authority (“YEIDA”) as well as Uttar Pradesh State Ground
Water Department and Greater Noida Industrial Development

Authority.

4. After being impleaded, YEIDA, represented by its counsels
and higher officials, appeared before this Ld. Tribunal on
October 12, 2022. YEIDA informed the Tribunal about the
proactive measures undertaken by it to conserve, rejuvenate,
and restore ponds, within its jurisdiction. Additionally, YEIDA
emphasized on the significance of preserving water bodies and
expressed its commitment to this cause. YEIDA assured the
Tribunal of its full cooperation and acknowledged the gravity

and importance of the proceedings at hand.
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5. Vide its orders dated October 12, 2022 and February 08, 2023,
this Ld. Tribunal directed YEIDA and other authorities to file
a reply and action taken report(s). In due compliance with the
orders, YEIDA filed detailed action taken reports on January
11, 2023 (“First Report”) and May 30, 2023 (“Second

Report”). In these reports, YEIDA had submitted:

5.1. The status of ponds falling withing its jurisdiction;

5.2. Information on action taken by it for conservation,
rejuvenation, restoration, and removal of alleged
encroachments over the water bodies.

5.3. In addition to detailed information, YEIDA provided
supporting documents and photographs that showcase

the concerted efforts undertaken by it.

6. YEIDA is filing the present report (“Third Report”) in
compliance of this Ld. Tribunal’s order dated October 12,
2023. YEIDA submits that the present report supplements the
First and the Second Report, and is to be read in conjunction

with it.
Factual Background

7. Before providing a detailed action taken report, YEIDA deems
it fit to apprise this Ld. Tribunal of some important facts related

to status of ponds falling within its jurisdiction.
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8. The present proceedings pertain to status of pon?s of three
Tehsils in District Gautam Budh Nagar, namely, Sadar, Jewar,
and Dadri. Of these 3 Tehsils in Gautam Budh Nagar, YEIDA
has jurisdiction only over the portions of land in Sadar and
Jewar.

A. STATUS OF THE PONDS

(a) Tehsil — Sadar

9. Ofthe total area of Tehsil Sadar, only a part thereof falls within

YEIDA’s jurisdiction. The remaining portion falls within the

jurisdiction of NOIDA and Greater NOIDA.

Information regarding ponds in Tehsil — Sadar

(a) | Total No. of Ponds in Tehsil Sadar 245
Status of ponds which falls in jurisdiction of YEIDA
(b) | Total No. of Ponds 69
(c) | Ponds which are encroachment free 61
(d) | Ponds with encroachment (partial/full) 06
(e) | Old/Village abadi (population) exists 02
at site

10. 69 ponds of Tehsil Sadar falls within YEIDA’s jurisdiction, of
which 61 are encroachment free.

(b) Tehsil — Jewar

Information regarding ponds in Tehsil — Jewar

(a) | Total No. of Ponds in Tehsil Jewar 293

Information of ponds which falls in jurisdiction of YEIDA

(b) | Total No. of Ponds 200

(c) | Ponds which are encroachment free 161
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(d) | Ponds with encroachment (partial/full) 20

(e) |Ponds Acquired for  Noida 08
International Airport, Jewar

(f) |Ponds proposed to be acquired for 11
Noida International Airport in second
phase

11. 200 ponds of Tehsil Jewar falls within YEIDA’s jurisdiction,

12.

13.

of which 161 are encroachment free. YEIDA has acquired land
in Jewar for the development of Noida International Airport. In
this acquisition, 08 ponds have been acquired for development
purpose. YEIDA has taken measures for substitution of these
08 acquired ponds as explained in para 26 and 27 of the First

Report.

. ACTIONS TAKEN BY YEIDA

At the outset, it is stated that YEIDA is committed to the cause
of ponds conservation. YEIDA’s commitment is evident
through various actions and initiatives demonstrated below. It
regularly maintains and monitors the conditions of the ponds

within its jurisdiction,

YEIDA also recognizes the significance of the present
proceedings. By adhering to the Tribunal’s orders and taking
substantial measures, YEIDA aims to contribute positively to

the preservation of these valuable natural resources.

Survey, restoration and rejuvenation of ponds
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YEIDA has taken steps for sustainable management and
conservation of the ponds within its jurisdiction. Taking note
of the present pr{oéeedings and the orders of the Tribunal, the
CEO of YEIDA‘;; vide Office Order dated October 28, 2022
(“Office Order”), had directed the officers of YEIDA to co-
ordinate with District and Revenue Administration for
expedited removlél of encroachments [Ref: First Report, Page
27, Annexure -—." R4]. Further, the CEO had directed that a
survey be done for all the ponds within YEIDA’s jurisdiction.
The survey will record the ponds which are affected by
encroachments and thereafter, necessary measures under the
U.P. Revenue Code will be undertaken. After removal of
encroachments, YEIDA will undertake measures for

restoration, cleaning, and beautification of such ponds.

In accordance with the CEO’s Officer Order, YEIDA has

already commenced the survey and rejuvenation of the ponds.

YEIDA has completed the ground inspection and survey of the

following 159 ponds (Khasra wise) in 45 villages.

S. No. Village Number of | Total area
I ponds (in Ha.)
1. | Bhatta 02 1.846
2. | Parsol 10 3.387
3. | Munjkhera 04 0.878
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4. | Salarpur 01 0.4430
5. | Jaganpur Afzalpur 01 0.4427
6. | Gunpura 01 0.3500
7. | Dungapur Reelka 04 4.186
8. | Dankaur Dehat 05 1.3282
9. | Latifpur Bangar 03 0.367
10. | Dhanori 06 5.993
11. | Thasrana 03 1.512
12. | Acheja Bujurg 02 0.658
13. | Mutaina 01 3.5610
14. | Usmanpur 02 0.316
15. | Dyanatpur 05 3.896
16. | Khwajapur 02 1.391
17. | Jewar Bangar 13 3.232
18. | Thora 19 5.387
19. | Ahmadpur Charoli 06 4.363
20. | Neemka 05 4.478
21. | Dyorar 03 1.341
22. | Sabota Mustafabad 05 2.473
23. | Rustampur 01 0.5690
24. | Raunija 04 1.18
25. | Suhedi Mohidinpur 02 0.607
26. | Kadalpur 04 0.96
27. | Kherli Bhav 01 1.2650
28. | Rampur Bangar 01 0.1640




855

29. | Mirzapur 04 2.769
30. | Niloni Shahpur 02 0.468
31. | Accheypur 03 1.309
32. | Makanpur Bangar 02 0.658
33. | Chandpur 01 0.658
34. | Rampur Bangar 01 0.1770
35. | Pachokra 01 0.2080
36. | Utrawali 06 2.539
37. | Rasulput Igbal 01 0.0510
38. | Mohammdpur 03 3.516
Jadaun
39. | Dubli 04 1.619
40. | Chawki 01 0.9480
41. | Bhaipur Brahmnan 02 1.492
42. | Kalupura 05 2.542
43, | Makimpur Siwra 01 1.2270
44. | Banwaribas 03 0.581
45. | Mudrah 03 0.872
Total 159 78.2079

A list of the ponds (along with Khasra Number and Area) of
which YEIDA has completed the survey is annexed herein as

Annexure A-1.
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17. YEIDA has also issued a roster (team compositions) of the
concerned officers to undertake survey of 75 ponds (Khasra

wise) in the following 28 villages:

S. No. ] Village |  Tehsil ~Number of
i ponds
(Khasra
wise)
1. Bhaipur Brahmnan Jewar 01
2. Chakveerpura Jewar 06
3. Myana Jewar 02
4. Akalpura Jewar 04
5; Bhikanpura Jewar 01
6. Shrabupura Jewar 05
7. Takipura Jewar 01
8. Rampur Khadar Sadar 01
0. Kanupura Jewar 05
10. | Veerampura Jewar 06
11. | Bankapura Jewar 01
12. | Dastampura Jewar 02
13. | Dhansiya Jewar 01
14. | Karoli Bangar Jewar 05
15. | Rasalpura Igbal Jewar 01
16. | Utrawali Jewar 06
17. | Raunija Jewar 05
18. | Suhedi Sadar 02
19. | Kadarpur Sadar 03
20. | Pachokra Jewar 01
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21. | Rampur Bangar Jewar 01

| 22. | Raunija Jewar 05
| 23. | Kherli Sadar 02
24. | Mirzapur Sadar 04

25. | Niloni Shahpura Sadar 02

26. | Makanpur Bangar Sadar 02

27. | Chandpura Sadar 01

28. | Atta Gujran Sadar 01
Total 75

The survey team comprises of the revenue officers and

YEIDA's officers from its projects department.

A list of the ponds (along with Khasra Number and Area) of

which YEIDA is to undertake survey is annexed herein as

Annexure A-2.

18. Further, 30 ponds in the following 24 villages have been

surveyed and rejuvenated by YEIDA:

y Sultnpur

164.00 | The Authority removed water

hyacinth, dewatering was
done, sludge to the extent of
2.38 meters was removed
through excavation, and
boundary work around the
pond(s) was completed.
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.| Faleda Bangar | 02

. | Dhanpura 01
Siroli Bangar 01

. | Rampur Khadar | 01

. | Anwargarh 01

. | Mohammadabad | 02
Kheda

. | Bhaipur 01

The Authority removed water
hyacinth, dewatering was
done, sludge to the extent of
1.72-3.10 meters was
removed through excavation,
and boundary work around
the pond(s) was completed.

The Authority removed water
hyacinth, dewatering was
done, sludge to the extent of
2.40 meters was removed
through  excavation, and
boundary work around the
pond(s) was completed.

The Authority removed water
hyacinth, dewatering was
done, sludge to the extent of
2.32 meters was removed
through excavation, and
boundary work around the
pond(s) was completed.

The Authority removed water
hyacinth, dewatering was
done, sludge to the extent of
2.40 meters was removed
through excavation, and
boundary work around the
pond(s) was completed.

The Authority removed water
hyacinth, dewatering was
done, sludge to the extent of
2.16 meters was removed
through excavation, and
boundary work around the
pond(s) was completed.

The Authority removed water
hyacinth, dewatering was
done, sludge to the extent of
2.58 meters was removed
through  excavation, and
boundary work around the
pond(s) was completed.

The Authority removed water
hyacinth, dewatering was
done, sludge to the extent of
1.80 meters was removed
through  excavation, and
boundary work around the
pond(s) was completed.
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Mehandipur

01

The Authority removed water
hyacinth, dewatering was
done, sludge to the extent of
1.66 meters was removed
through  excavation, and
boundary work around the
pond(s) was completed.

10

Kallupura

02

11

Jaunchana

01 |

12

Makshudpur

01

13

Bhunna Taga

01

14

Muradgarhi

15

Myana

68.08

The Authority removed water
hyacinth, dewatering was
done, sludge to the extent of
1.52-2.16 meters was
removed through excavation,
and boundary work around
the pond(s) was completed.

The Authority removed water
hyacinth, dewatering was
done, sludge to the extent of
2.22 meters was removed
through  excavation, and
boundary work around the
pond(s) was completed.

The Authority removed water
hyacinth, dewatering was
done, sludge to the extent of
1.24 meters was removed
through excavation, and
boundary work around the
pond(s) was completed.

The Authority removed water
hyacinth, dewatering was
done, sludge to the extent of
1.62 meters was removed
through excavation, and
boundary work around the
pond(s) was completed.

The Authority removed water
hyacinth, dewatering was
done, sludge to the extent of
1.20-1.18 meters was
removed through excavation,
and boundary work around
the pond(s) was completed.

The Authority removed water
hyacinth, dewatering was
done, sludge to the extent of
0.66 meters was removed
through  excavation, and
boundary work around the
pond(s) was completed.
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16

Akalpur

02

17

Bhikanpur

01

18

Bhoyra

01

19

Chak

Veerampur

01

The Authority removed water
hyacinth, dewatering was
done, sludge to the extent of
1.72-1.80 meters was
removed through excavation,
and boundary work around
the pond(s) was completed.

The Authority removed water
hyacinth, dewatering was
done, sludge to the extent of
2.10 meters was removed
through  excavation, and
boundary work around the
' pond(s) was completed.

The Authority removed water
hyacinth, dewatering was
done, sludge to the extent of
0.78 meters was removed
through  excavation, and
boundary work around the
pond(s) was completed.

Work in progress

20

Moonjkhera

01

2.74

The Authority removed water
hyacinth, dewatering was
done, sludge to the extent of
1.50 meters was removed
through  excavation, and
boundary work around the
pond(s) was completed.

21

Dhanori Khurd

01

0.26

The Authority removed water
hyacinth, dewatering was
done, sludge to the extent of
1.50 meters was removed
through  excavation, and
boundary work around the
pond(s) was completed.

22

Dyorar

01

3.38

The Authority removed water
hyacinth, dewatering was
done, sludge to the extent of
1.20 meters was removed
through excavation, and
boundary work around the
pond(s) was completed.

23

Ahmadpur

Choroli

01

2.28

The Authority removed water
hyacinth, dewatering was
done, sludge to the extent of
2.28 meters was removed
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through excavation, and
boundary work around the
pond(s) was completed.

24

Banwaribas

02

27.21

The Authority removed water
hyacinth, dewatering was
done, sludge to the extent of
1.00 meter was removed
through excavation, and
boundary work around the
pond(s) was completed.

Total

30 173.95

19.

20.

21.

The details of the rejuvenation work (including detailed report
on the work done) undertaken by YEIDA is annexed herein as
Annexure A-3.

The photographs of some of these ponds where the
rejuvenation was completed are annexed herein as Annexure
A-4.

The Govemmeﬁt of India has launched “Mission Amrit
Sarovar” with an objective to conserve water. The Mission
aims at developing/rejuvenating Amrit Sarovar (Pond) in every

district of the country.

04 ponds within YEIDA'’s jurisdiction have been developed
into ‘Amrit Sarovar’. These ponds are situated in Villages

Akalpur, Kallupura, Bhikanpur and Rampur Bangar.
In partnership with community and social organisations

In the previous hearings of the present case, the Ld. Tribunal
emphasized on the significance of community participation in

conservation of water bodies.
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The Authority is undertaking some of the work for restoration

and rejuvenation in partnership with various NGOs.

The Authority has issued No Objection Certificate (NoC) to
ICICI Foundation for survey and rejuvenation of ponds in four
villages — Accheypur, Chapargarh, Neemka, and Kherli Bhav.
ICICI Foundation is an organisation run by ICICI Group. The
Foundation is focused to work on inclusive growth through
initiatives in identified areas including sustainable livelihood

and rural development.

The Authority has also issued No Objection Certificate (NoC)
to Green Yatra Trust for survey, restoration and rejuvenation
of ponds in Village Dhanori.

Green Yatra is a leading environmental NGO in India working
towards achieving the Sustainable Development Goals (SDGs)
through water bodies restoration.

A true copy of the NoC dated 06 April 2023 to Green Yatra

Trust is annexed herein as Annexure A-S5.

YEIDA has also entered into a memorandum of understanding
(“MoU”) with Wheels Global Foundation (“WGF”) on
January 3, 2023 [Ref: Second Report, Page 57-66, Annexure
A-6].

WGF is a reputable global NGO dedicated to technology-
driven solutions for rural populations in six areas: Water,

Healthcare, Energy, Education, Livelihood, and Sustainability.
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26. In the first phase of the MoU, YEIDA along with WGF has

completed the survey of ponds in the following 23 villages:

S.No. |  Village ‘Current status after survey
Tl | Mohammadpur | Restoration and rejuvenation work
Jadaun in progress
2. Dubli Restoration and rejuvenation work
in progress
3. Accheypur | Restoration and rejuvenation work
in progress
4, Rustampur | Restoration and rejuvenation work
in progress
5. | Acheja Bujurg | Tenders invited
6. Dungarpur | Tenders invited
Reelka
7 Salarpur Tenders invited
8. Thasrana Tenders invited
9. Bhatta Technical and financial vetting
proposed to be done by L.I.T.
10. Parsol Technical and financial vetting
proposed to be done by L.I.T.
11; Ahmedpur | Tenders invited
Chorali
12. | R and R Jewar | Tenders invited
Bangar
13. | Jewar Khadar | Tenders invited
14. Tirthali Restoration and rejuvenation work
in progress
15. Mirzapur Technical and financial vetting
proposed to be done by L.L.T.
16. Pachokra Technical and financial vetting
proposed to be done by L.I.T.
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17. Jhajjhar Technical and financial vetting

proposed to be done by L.I.T.

18. | Niloni Shahpur | Technical and financial vetting
proposed to be done by L.I.T.

19. Raunija Technical and financial vetting

proposed to be done by I.I.T.

20. Dankaur Tenders invited

2ol Usmanpur | Technical and financial vetting

proposed to be done by L.LI.T.

22. | Dirni Gujran | Technical and financial vetting

proposed to be done by L.I.T.

23. Gunpura Technical and financial vetting

proposed to be done by I.I.T.

Further, YEIDA plans to conduct surveys for additional ponds

in the next one year i.e., 2024-2025.

It is pertinent to note that YEIDA is also working towards
community awareness about ponds conservation. For this,
YEIDA has undertaken school programmes and rallies across

villages.

The Authority submits that actions related to conservation,
restoration, rejuvenation and removal of encroachments over
water bodies are undertaken by state departments, wetland
committee, district administration and development authorities

in coordination with each other.

It is the Revenue Authority and the District Administration that

have been entrusted with the power to remove encroachments
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over the water bodies. YEIDA is co-ordinating with the
Revenue Authority and the District Administration for removal

of any encroachments over ponds falling within its jurisdiction.

As per the information received from the Office of Tehsildar,
Jewar and Sadar, the legal proceedings for the removal of 18
encroachments in Jewar and 02 encroachments in Sadar under
Section 67, Uttar Pradesh Revenue Code, 2006 are either
pending adju!dication before the Court of Tehsildar or the
Tehsildar has passed an order for removal of encroachment and

the execution proceedings thereof are pending.

As and wheﬁg the final decision is received from Tehsildar,
Jewar and Sddar, suitable action will be taken by YEIDA in

coordination with the District Administration.

YEIDA understands the importance of the pond ecosystem in
Gautam Budh Nagar and acknowledges its responsibility in
their preservation. Basis the actions mentioned above, and the
documents annexed herein, it is submitted that YEIDA is
committed to safeguarding wetlands and water bodies within
its jurisdiction. YEIDA is duly following the present
proceedings and has complied with directives issued by this

Ld. Tribunal.
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34. Ttis, therefore, humbly prayed that the Tribunal may ngiously

be pleased to take this action taken report on record.

RESPONDENT NQO. 10/ YAMUNA EXPRESSWAY
INDUSTRIAL DEVELOPMENT AUTHORITY

THROUGH

AV
J. SAGAR ASSOCIATES
ADVOCATES FOR THE RESPONDENT
B-303, 3RD FLOOR, ANSAL PLAZA,
HUDCO PLACE, AUGUST KRANTI MARG
NEW DELHI 110049
Pranav.tanwar@jsalaw.com
+91-8700925031

DATE: 15 January 2024
PLACE: NEW DELHI
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BEFORE THE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI
Original Application No. 177 OF 2022

IN THE MATTER OF:
ABHIST KUSUM GUPTA
... APPLICANT
VERSUS
STATE OF UTTAR PRADESH AND ORS.
... RESPONDENTS

AFFIDAVIT

[, Shubham Pundeer, S/o Sh. Sarvjeet Singh, aged about 31 years, being
the Authorized Representative of Yamuna Expressway Industrial
Development Authority, having its office at First Floor, Commercial
Complex, P-2, Sector — Omega — I, Greater Noida, Gautam Budh Nagar,
Uttar Pradesh - 201309, presently at New Delhi, do hereby solemnly

declare on oath and state as under:

1. I am working as the Manager with the Yamuna Expressway
Industrial Development ’Authority. I am well conversant with the
facts and circumstance of the instant case, hence, am competent

to swear this affidavit.

’6 T A ,? 2. The accompanying action taken report has been drafted under

instructions of Yamuna Expressway Industrial Development

Regn. No. 19716
Period: 24/02/2020
to 24/02/2025

Central Delhi c .
\k _ accompanying action taken report.
\

Authority and 1 have read and understood the contents of the
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3 I say that the facts and submissions made therein are true and

correct. No part of it is false and nothing material has been

concealed therefrom. T JUER
WS (aiRarer)

DEPONENT

a‘l\f

vﬂé‘?& 2 VERIFICATION
o“’ﬁ
»«\ > \\“‘M
WF ™
we? I, the deponent abovenamed, do hereby verify that the contents of the

foregoing affidavit are true and correct to the best of my knowledge. No

part of it is false and nothing material has been concealed therefrom.

15 JAN 2024

Verified at New Delhi on this  day of January, 2024.

Regn. No. 19716
Period: 24/02/2020

s AN 2024

o {0 2410212025
\ Cenral Delly That the C: Sl which
k> ﬁ" Sern Fead G oo B IR s pivn are true and

-~ - Jorrect to this kn.;;,-\.wr:::dg;e.
Noia ublic
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BT MRSRT & erg fHFT gRT SR T vl v @1 fawer| farTid— 28.12.2022
S.no. | Tehsil M &1 T 7= ) [Eyicd Khasra | Area (in Talab JfspHor € AT T &<l WM B v Taken up by
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Company/PSU
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1 28122002 362% 0.1140 BITcH AT T8 & | — - —
2 0.2780 — - -
363 Rikerd ifemor 7 2
3 417 0.7340 arER FicepAo T £ | — —
428 0.0760 qreR Hid O G0 o § | OPIER | deall | S0M0 W0 Ve 2006 —
TRENT I T 81 2 | &R B FHTE | ) qr-67 & sl
W 8 wE e gw
TR @ T E |
4 502 0.0630 e IR M R HEHT TR | MAAFAR | BTl | 9090 W0 Aredl 2006 -~
FT R e B FHTE | ) gw—e7 B s
AR o 1 W 2 wE fam ogw
FRAET B S €
5 666 0.0760 R ferprol T8 2 | - — -
6 724 0.0440 R A T8 £ | — — —
7 730 1.3280 TR SR TR 8 — — —
3 1374 0.0630 T HlmE T E | — — =
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faie— 31.01.2023
S.no. | Tehsil I &1 5[ (&=t 4) e Khasra | Area (in Talab Ffazpaor € A1 T T 9 B faaRor Taken up by
no Hectare) Name T A g T any
Company/PSU
1 2 3 4 5 6 7 8 9 10 1
1 31.01.2023 211 0.0890 RicH 3fmAY 8 ) = — —
2 e PIR IR 213 0.5690 TR ST T B - = m
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I9 Frenrer, 98iid 963, 99U MougE TR ¥ U I TaEd sifo fdo Wf¥RoT i ue diet g dreld / uRast

BT RGO & oG fFT §°%7 S99 T3 RIeiy 9d o faavor| fastie— 31.01.2023
S.no. | Tehsil T B A (@ #) (Siey Khasra | Area (in Talab Ffazpaor & A1 A TR W B faaRor Taken up by
no Hectare) Name VTS AT ST PRI any
Company/PSU
1 2 3 4 5 6 7 8 9 10 1
1 [ 31012023 214 0.6580 g HFAT TRl 81 E - —
GES AT
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Y e, Teviie Wax, §Fue Taage TR
BT WSRO & eid AT 5= S T wreia 93 T fJavor|

| WIS YT TFNNa 3ffo fdo siaRer aa=nia geq ai fdl e/ UEst

faie— 05.02.2023
S.no. | Tehsil | W@ M @ H) | f&TE | Khasra | Area(in Talab Ao & A AR | TR W @ @ [ Taken up by
no Hectare) Name T AT Freend PTIISTT any
Company/PSU
1 2 3 4 5 6 7 8 9 10 11
1 05022023 364 / 447 0.1770 LIECH AAHAT o7 T} — —
KA AT @Y

e
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I9 RSN, AT ¥aR, SIS Maagg TR
BT WREEROT $ oid fHRT gRT SR T R 96 37 faaqwor |

H AT IHAT TSR 3ffo o Mia=er St us el g e /9™t

faAid— 06.01.2023
S.no. | Tehsil T BT A (@B ) IERICd Khasra | Area(in Talab HfCEHOT & AT TR WM B faRor Taken up by
no Hectare) Name WIS AT T IS any
Company/PSU
1 2 3 4 5 6 7 8 9 10 11
1 06.01.2023 52 0.2080 Ele AfHRAY LN ) - — =
R R
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JY RTaTY, Ul e, 9] Mdagg TR
BT MRHT & o 3T gRT SR T R |99 o1 faawor |

| T AT NN sifo fdo MifEreRer =rta 9sH arel @l dTard / TRt

f&ie— 09.01.2023
s.no.| Tehsil | M & AW (@A ) eeicy Khasra | Area (in Talab A § MG | T o A fRaxmr Taken up by
no Hectare) Name TTE AT AT PTG any
Company/PSU
1 2 3 4 5 6 7 8 9 10 11
1 09.01.2023 122 0.6670 EiER STEHY A € | = — —
2 270 0.2020 TR A TET 2 | — = =
3 414.- 0.0130 U TR TR ) — - -
AR Soaicel
4 553 0.8220 R T T € | - — =
5 635 0.6580 R AT TET £ | — — —
5 861 0.1770 R fcenr a8l 21 -_— == ==

P
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I R, el 9e, o dq

q WIS T TaiNd 2o fdo miteer aaria Ueq a1 $ol arend / UrERt

BT MG D Yo fIRT T FRA T R 99 3T a1 | fa=Tid— 09.01.2023
S.no. | Tehsil T BT A R ) i Khasra | Area (in Talab Ffsswor 8 A1 T Tl S B TR Taken up by
no Hectare) Name TS AT I PRI any
Company/PSU
1 2 3 4 5 6 7 8 9 10 1
1 0901.2023 157 0.0510 9rER At T8 2 | - - —
R TR T

S
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¥ I I TERBING 3flo 30 MR SATIa UsH dret gt drend /g

I e, il ¥ey, SHue
BT WRADHRYT B Yo fAIFT gRT TR T w©Ieig 946 ST f&aRor| feTie— 06.01.2023
S.no. | Tehsil I B A @ H) femi® Khasra | Area (in Talab fpHoT 8 A7 T BT S B AR Taken up by
no Hectare) Name TS AT AT iU any
Company/PSU
1 2 3 a4 S 6 7 8 9 10 1
1 06.07.2023 202 3.1870 TR afso T2 £ | = = =
2 i e 205 0.2530 TR ST TET ¢ | — - —
403 0.0760 TR Ffdewor e 5 | — — —




TT RreTaN, qediel WaT, 9MUE NaNEETR § WK JgT (aaiEd 3o 190 MR SRR geq arel ol dred / 9a)t

BT WIRIBROT & o T gRT TR T R 66 T f{avor| f&id— 02.01.2023
S.no. | Tehsil I &1 A (o=l 4) &M% | Khasra | Area (in Talab FfereHor € AT T B S B faavor Taken up by
no Hectare) Name T AT g PrISTT any
: Company/PSU
1 2 ] 3 4 5 6 7 8 9 10 1
1 | 02012023 263 0.3410 R AFTHAY TET & | - = =
2 | 300 0.8980 RIER HTHAT TE € | - —
3 Tl T 0.1900 B ST Tl & | = = -
4 418 0.1900 BIECH JTTHAT TET & | — — -
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W/MWWWWE#WWWW@WW&
faqie— 02.01.2023

S.no. | Tebhsil M BT A ([@T 4) [ERiEd Khasra | Area (in Talab BT € 4T TR TR S P faawor Taken up by
no Hectare) Name I AT IR PR any
Company/PSU
1 2 3 4 5 6 7 8 9 10 1
1 02.01.2023 320 0.9480 RIcH A T & | - -
[EZAEIH ElEd]
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Y FTeEeR, qedid SiaR, SFUE aigeR @ W<l AT Jaanwd 3ito fdo Jfireer ear=rid ge e §e arand / aR)
BT WA D Yord fPNT T TR T iy 99 o7 faawor |

S.no. | Tehsil M B T (@ H) & | Khasra | Area (in Talab Sfper 8 A1 T T WH B faaor Taken up by
no Hectare) Name TS AT ST IS any
- Company/PSU
2 3 4 5 6 7 8 9 10 1"

1 | 320 0.9480 TR HI¥p A W AHEE A | S0 Yo wRa -
| Rl Fea| 2006 B TR-67 B
| arfa qermg fawm
SR G ™ oFHTE @

TR T = &
2 180 0.5440 TR s T8 2| — —
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ST e, dedle oo, SFUS MaigETR 9§ AIK I Taaudd $ifo 30 MiReReT SEmria ueH drel fel drend / 9rER)
BT WA & g fAWRT §RT 03 T Iy |99 &7 faqwor |

S.no. | Tehsil B A ({7 ) fAf& | Khasra | Area(in Talab BT § 41 TR ECHA WM & faawor Taken up by
|  no Hectare) Name T AT eI PRI any

| Company/PSU
2 3 4 5 6 7 8 9 10 11
120 0.9480 TrEY HRIHAT T § 1 — — —
2 168 0.8600 Bircy afferAY 2 2 - — =
3 TR | B 488 0.0130 R T TET B — — =
4 i 596 0.1010 TR IIBA TET §) == — —
5 603 0.6200 Eien s 781 2| - — —
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9Y forenferpn, desiiel wiax, Si4q

{ W TG TREa 3o o MReRer AT ge el fol drend / 9]

FT WRHOT B Yol T R IR T R |6 o1 faRo | faAtiw— 25.01.2023
s.no. | Tehsil T B A (Rl ) l [ERiEd Khasra | Area (in Talab FfasHoT € 41 & TR WM &1 T Taken up by
no Hectare) Name o A s PrRIGSTT any
] Company/PSU
1 2 3 4 5 6 7 8 9 10 11
1 2501.2023 2094 1.2270 TIER EIcEREIEHE -— — —
TR AL EGRREIN]
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3T TN, qediel SR, oMU AaMEE TR & WK AT TEEd 30 30 MISreNeT &R 9eH drdl Gl dreld /W]

BT MRS B i RIRT FRT R T Rl 94 31 faawor| fatid— 16.01.2023
s.no. | Tehsil M &1 T [T H) s Khasra | Area (in Talab Fferpor 8 41 75 g W B TaaRoT Taken up by
no Hectare) Name T AT IR P any
Company/PSU
1 2 3 4 5 6 7 8 9 10 11
1 ECH TG 16,01,2023 99 0.2020 RicH FEA TR R Bed | %0 WO Hieen
2006 B ENI-67
3 I e
femT gRRT FTfE
EafciEin
2 EEH TR 16.01.2023 47 0.3160 RiEEN afeEpa e 2
SR FECREn 16012023 16 0.0630 T e 2 2 |
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37 RNraPer), 8l oa, S99g
BT MR B e AN §RT FRA T ®ely 79 3T faaRo |

A W FEAT TRIINT 2f0 {30 WHEEROT AT g a1 Gl ATl / IRy

festi— 09.01.2023

S.no. | Tehsil I BT A (@i 1) feie Khasra | Area (in Talab BT & A1 & Tl WM B faaRor Taken up by
no Hectare) Name RIS AT 3w PrASTT any
Company/PSU
1 2 3 4 5 6 7 8 9 10 11
1 EER HovE 09,01.2023 103 0.4170 EIEN YREpHT &l & |
1 R e 09.01.2023 254 0.3290 R HfcTpAT TE & |
1 EEN R 09.01.2023 367 0.1260 RieN yfeRAY 72T 2 |
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Sultanpur

Faleda Bangar

Dhanpura

Siroli Bangar

Rampur Khadar

Anwargarh

Mohammadabad
Kheda

Bhaipur

Mehandipur

64.00

TIE | T gear, Dewatering SraT AT & TF Ao @

&=x ¥ Excavation gRT 2380 Sludge ®1 feTeT a1 1§ arenE @
=R AR 91 7 fAHior ey T 2 |

TTelld W ST geaTl, Dewatering SRIT 741 & ud @1ad @

3X ¥ Excavation gRT 31090 & 1.72%0 Sludge @7 Msren T vd
AEE & TR MR 9/ B7 Fwfor sy Ty

el ¥ SeTegrl] geaTl, Dewatering ST 7147 ¥ U9 qied
gFaY 9 Excavation gRT 240%0 Sludge & fresTem T ve drelE @
ARE SR 9 b1 AT e R

AT ¥ STeiqge] §edT, Dewatering #_RIT 721 & U4 drelid &

<R ¥ Excavation gRT 232910 Sludge &1 Fraren 797 U4 drele &
IART AR T HT o7 Sy Ty 2

telfd § Taqgr! gearl, Dewatering RIT 747 ¥ Ud A1

I ¥ Excavation gRT 24090 Sludge T FeTel M7 UG drelig @
AR AR T BT i sxrr =

TreATe ¥ Siefgril §<amI, Dewatering S=Tar 191 & UF 9o @

avex A Excavation grT 2.16W0 Sludge @1 FreTen TaT va T @
IR &R T B7 AT BRrr T §

AT ¥ SRl sedTel, Dewatering ST T & Qg dreig B

ae¥ ¥ Excavation gWT 25890 & 168%0 Sludge @) FaTer Tar vd
areid & aRI 3R 91 1 fafor srr T §

TTeld | SRl §Car, Dewatering SRTaT 1T 2 GF o &

3f=¥ ¥ Excavation gRT 1.80%0 Sludge & @ a1 v drene @
IR AR T F [T HREy T R

dIeTd ¥ STerggr ] 8Carl, Dewatering T 7T & TF qrend &

=} ¥ Excavation &RT 166¥0 Sludge &1 fera a1 TF dreie &
IR} MR ey H71 fAtor werr 3 7

10

Kallupura

68.08

dIelld | S §Caml, Dewatering @il 137 € U6 arand &

IV} W Excavation gRT 15250 @ 21640 Sludge & frrar war v
T & R 3R TR BT FHioT derar 1y ¥

g 4



Jaunchana

12

Makshudpur

13

Bhunna Taga

14

Muradgarhi

15

Myana

16

Akalpur

17

Bhikanpur

18

Bhoyra

19

Chak Veerampur

917

70

T | STl &edT, Dewatering = 77 ® d dicd &

ae¥ 9 Excavation gwr 2220 Sludge &1 R@rem a1 vd aremE &
IR MR qieF w7 Fmfor sy T 2

TTE W SiergrR] edTdl, Dewatering FRMT T4 & UF dAled @

3=~ 3 Excavation gRT 1.24%10 Sludge &1 faTenm 741 vd dome @
IR} AR I BT T B T g

qTeld ¥ STadrl geardl, Dewatering S_T1a7 41 & U A1 &

arex ¥ Excavation gRT 1.62¥10 Sludge &7 M@ a1 vd Ieme &
IRI SN ey BT AT TRy AT B

T 9 g gear, Dewatering &R T § UG 79 &

arex ¥ Excavation gRT 120%10 1 1.18%10 Sludge ®1 e Tar va
AT & =R R qie] BT frmfor wwrar war 21

aTed § SegA gearl, Dewatering @R[N AT # 9 @@ @

3r<¥ ¥ Excavation gRT 0.66%0 Sludge @1 Mo a1 vd dree &
TR AR 9 w7 Aty w=mEr w2

qreld ¥ STl gedlEl, Dewatering =M1 141 § T4 dleld @

aex 9§ Excavation gRT 1.72%10 & 1.80%0 Sludge &1 fi@rem a1 vd
e & BRI SR & B AT e T 7 )

AT | SieAd] gedrT, Dewatering @R1am 7 € Y@ ad &

3= ¥ Excavation gRT 2.10%0 Sludge &1 FRa@rar a1 vd drd @
=RI AR T &7 (T ST T R |

dTeTd | STl geaiT, Dewatering @xmT 741  vd aia@ &

are¥ 9 Excavation R 0.78%10 Sludge @1 e a1 & dremd &
IR AR e w7 At FRmr T g

work in progress

20

Moonjkhera

2.74

aTed A STeldgrl gedrHl, Dewatering @R/l 41 © T4 drelid &

aex ¥ Excavation g1 1.50%10 Sludge &1 farar a1 vd g @
CINEE R AR b e e I

21

Dhanori Khurd

6.26

aTE A STigrl gedrl, Dewatering AT AT € Q4 el &

ar=x ¥ Excavation X1 15090 Sludge BT fRarel 121 U9 ATeld &
TR 3R 9 B1 AT S T3 g

8 4
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22 Dyorar 3.38 |dTeMd W Sor) gedil, Dewatering @RI T4l & Td dreld @
3sY ¥ Excavation gRT 1.2090 Sludge &) fdtenr war v areng @
ART &R T &7 FEfor R T 2 )
23 Ahmadpur 2.28 |O9E ¥ Waq@gN! gear, Dewatering &RmaT 4T § UF drend @
Choroli 3} W Excavation gRT 050%10 Sludge @V ferem T v§ dreig B
ARI 3R i BT FHiT SR T 2
24 Banwaribas 27.21 |cTeTd A STadgHl gear, Dewatering &emT 747 @ U9 A1 &

3<¥ W Excavation gRT 1.00%10 Sludge @7 e T vd el @
IR} R 9" b1 Pt s T R
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Deorar Uttar Pradesh, India
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Blrampur Uttar Pradesh, India
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Gautam Buddh Magar, Uttar Pradesh, India
Unnamed Road, Uitar Pradesh 203201, India

GPS Map Camera

Gautam Buddh Negar, Uttar Pradesh, India
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Murad Garhi, Uttar Pradesh, India
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She Alok Pandey,

Project Head,

Oreen Yatra Trust

308, Uco Star, Vishveshwar Nagar Rd

Churi Wadi, Goregaon () Mumbai
Subject: Rejuvenation of Pands in Village- Dhanori {Khasra No.636), Yeina
Re: Request received from Green Yatra Trust (Diary No.191922) pt, 27

12.2022 requesy;
NOC for rejuvenation of Ponds in Village- Dhanorl (Khasra Nn.636) K ne

Dear 3ir,
sCensiociation of the aforementioned letter received from yey YEIDA hia
fnal"Green Yatra Trust” has proposed 1o carry out restoration work ot pong; v

[
“hanos (Rhasra-636) through CSR funding reeeévedi.wm-hCL-muth W,
The restoration will include clearing of solid waste

nnted the ol , [

o

and aquatic weeds from 1y B

cewatenng, Desilting and safe disposal of silt, ensuring ground water Percalation, yype; &
of pone, establishment of Nature Based Treatment System 1o ensure treatment of rJ.’.‘akJ
water before entering the pond, Pratection of pond from encroachement through fenting
plantation and furniture for public leisure. ’

3. The proposed activity will not incur any expenses to YEIDA,
<. The proposed activity is taken up in good will of environment and public health,

YEIDA hereby provides “Green Yatra Trust" with a No Objection Certificate

restoration works proposed. The restoration works shall be carried out through Nature flased

Tree Methods only. YEIDA hereby also directs You to carry out all necessary allied warks (g

ensure sustainable and low-cast maintenance of the pond in future "Green Yatra Trust" shall

certify quality of water in the pond before and after restoration is carrjed put through samplz

testing conducted in NABL accredited labs.

The restoration shall be completed within Four months from the date of this NOC, "Green Yatra

Trust" shall carry out Maintenance activities for one year after tompletion of restoration YEIDA

staff shall be give training far the upkeep of the restored pond before handover,

The restoration work shall not Cause any environmental, social or public health issues. All waste

generated due to the activity shall be handled in an environmentally safe manner. This NOC

goes not grant ownership rights of the pond to "Green Yatra Trust”, it's associates or it's CSR

Pariner

"Green Yatra Trust" Shall be bound by any directions and or suggestions as may be mady by

NOC and or YEIDA in compliance of NGT order directions, without any demur or reservation.

for Careying out the

(AK. Singh)
Dy. Generat Manger (Proj.)

Cupy -
1. Additiunal Chief Exacutive Officer (M) for information.
2. G.M. (Proj.) for infarmation,
3. sr. Manager (WC-6) for information and necessary action. o
Dy. General Manger (Proj.)
g ~ Yamuna I'x|;|rcsﬁway Industrial Develupment Authority
I G e T R
s i g 2 Que s ey BTN e
YU 22U g IR0 2993150 website, www yaraunaexpresswayaulhornty com

WA g




it s Aod B2 g

From: Pranav Tanwar

Sent: 15 January 2024 20:03

To: filing.bpl-ngt@gov.in; judicial-ngt@gov.in

Cc: Ritesh Babu; Prem Prakash Tiwari; Mahipal Rawat; Akash Dikshit

Subject: Third Action Taken Report on behalf of YEIDA (R-10)| ORIGINAL APPLICATION NO.
177 OF 2022 [ABHIST KUSUM GUPTA v. STATE OF UTTAR PRADESH AND ORS|]

Attachments: Third Action Taken Report_YEIDA_OA 177 of 2022 (NGT).pdf

Respected Sir/Ma’am,

Pursuant to the Hon’ble National Green Tribunal’s order dated 12 October 2023 in O.A. No. 177 of 2022,
acting on behalf of Yamuna Expressway Industrial Development Authority/Respondent No. 10 in the
captioned matter, we are filing our third action taken report.

Please find attached the third action taken report in the captioned matter.

Regards

Pranav Tanwar
Associate
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advocates & solicitors

B-303, 3rd Floor, Ansal Plaza, Hudco Place

August Kranti Marg, New Delhi - 110049, India

D:+91 114311 0607 | M: +91 8700925031 | B: +91 11 4311 0600
Pranav.tanwar@jsalaw.com | www.jsalaw.com
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CONFIDENTIALITY INFORMATION AND DISCLAIMER

This communication being sent by the offices of JSA is privileged and confidential and is directed to and for the use of the
addressee only. If this message reaches anyone other than the intended recipient, we request the reader not to reproduce,
copy, disseminate or in any manner distribute it. We further request such recipient to notify us immediately by return
email and delete the original message. JSA does not guarantee the security of any information transmitted electronically
and is not liable for the proper, timely and complete transmission thereof. Opinions, conclusions and other information in
this communication that do not relate to the official business of JSA are neither given nor endorsed by it.

From: Pranav Tanwar
Sent: Thursday, June 1,20231:39 PM
To: filing.bpl-ngt@gov.in; judicial-ngt@gov.in



Mahipal Rawat p?’!g%’?/ % cg‘zk'-\ gz“

From: Pranav Tanwaf
Sent: 15 January 2024 20:02
To: sjmathews@gmail.com; shome@nic.in; up-env@gmail.com;

upstatewetlandauthority2018@gmail.com; chmn-cgwb@nic.in;
noida@noidaauthorityonline.com; dmgbn@nic.in; grievance@uppcb.com;
ceo@gnida.in; upgwd.in@gmail.com

Cc: Prem Prakash Tiwari; Mahipal Rawat; Akash Dikshit

Subject: Third Action Taken Report | O.A. NO. 177 OF 2022 [ABHIST KUSUM GUPTA v. STATE
OF UTTAR PRADESH AND ORS.] | Yamuna Expressway Industrial Development
Authority

Attachments: Third Action Taken Report_YEIDA_OA 177 of 2022 (NGT).pdf

Respected Sir/Ma’am,

Pursuant to the Hon’ble National Green Tribunal’s order dated 12 October 2023 in O.A. No. 177 of 2022,
acting on behalf of Yamuna Expressway Industrial Development Authority/Respondent No. 10 in the
captioned matter, we are filing our third action taken report.

Please find attached the third action taken report in the captioned matter, being filed before the Hon’ble
NGT, Delhi.

Regards

Pranav Tanwar ]
Associate 4

of‘:‘*"‘\\
jsa
advocates & solicitors
B-303, 3rd Floor, Ansal Plaza, Hudco Place
August Kranti Marg, New Delhi - 110049, India

D:+91 114311 0607 | M: +91 8700925031 | B: +91 114311 0600
Pranav.tanwar@jsalaw.com | www.jsalaw.com

Chamliers = Y
W Sl % 1R ARIAN LEGAL BUSINE S VaHu:(a INDIA BUSINESS

W Asig- rj 10X India Law Awards * LAW JOURNAL
Paci Ranked #1 B o

S Packile & Law Firm of the Year 2022/2023 . (BEST OVERALL

P 2025 The Vahura Best Law Firms LAW FIRMS
52 [ 2022" | *Innovative Technologies* to Work Report, 2022 3L
17 Pra;ti‘ces and 11 DiteE R *Banking & Financial Services* Top 10 Best Law Firms for
24 Ranked Lawyers 39 Ranked Lawyers *Dispute Resolution* Womenin 2022

CONFIDENTIALITY INFORMATION AND DISCLAIMER

This communication being sent by the offices of JSA is privileged and confidential and is directed to and for the use of the
addressee only. If this message reaches anyone other than the intended recipient, we request the reader not to reproduce,
copy, disseminate or in any manner distributeit. We further request such recipient to notify us immediately by return
email and delete the original message. JSA does not guarantee the security of any information transmitted electronically
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